
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 21.10.2020 

NOTICE  
 
 

Take notice that the following matters listed on 29.10.2020 in the Court of Chairperson will not be taken 

up. The next date of hearing will be notified later.  

 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 697 of 

2020 

 

Jaypee Infratech Ltd.  

Through Its Interim Monitoring 

Committee Represented by Duly 

Authorised Secretary 

Anuj Jain 

(Erstwhile Interim Resolution 

Professional) 

Vs. 

JC World Hospitality Pvt. Ltd. 

Through Its Resolution Professional 

& Ors. 
 

Sumant Batra  

2.  Comp. App. (AT) 

(Ins) No. 299 of 2020 

 

State Bank of India  

Vs. 

Venugopal Dhoot & Ors. 

 
 

With 

Bishwajit Dubey Jash Shah-R7 to R9 

 

3.  Comp. App. (AT) 

(Ins) No. 467 of 

2020 

 

Pertamina Hulu Energi Nunukan 

Company 

Vs. 

Venugopal Dhoot & Ors. 

 

With 

Varuna Bhanrale Sandeep S Ladda-R5 

Vajyant Paliwal-R3 

4.  Comp. App. (AT) 

(Ins) No. 639 of 

2020 

 

BPRL Ventures Indonesia B.V. & 

Anr. 

Vs. 

Venugopal Dhoot & Ors 
 

 

With. 

Dheeraj Nair Kritika Nagpal-R1 

5.  Comp. App. (AT) 

(Ins) No. 640 of 

2020 

 

BPRL Ventures B.V. & Anr. 

Vs. 

Venugopal Dhoot & Ors. 

 

 

Dheeraj Nair Moueshree Shukla-R3 

Prafful Goyal-R8 

 
 
 
 
 

 

 

 

  

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 
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